“SCHEDULE IX
(See rule 11 F)

For use by Members of the Haryana Legislative Assembly only

To
The Secretary,
Haryana Vidhan Sabha Secretariat,
Chandigarh.

Sir,

I have engaged the following person to extend the services as a Driver to me. His/her
particulars are given below: -

1. Name of Person

2 Date of Birth

3. Education Qualification

4. Driving License No.

5% Aadhar Card No.

6. Pan Card No.

7. Bank A/c No.

8. Permanent Address

9 Whether already employed?

If so, the details thereof

10. The period for which the
Person is likely to be engaged

L. Number of attested copies
of latest passport size
Photographs enclosed.

12: One Cancelled Cheque

Kindly attach duly self — attested copies of above stated documents.

Yours faithfully,

( )
Member of Legislative Assembly

Constituency:

District
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